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for Industrial and Financial
Reconstruction (BIFR). In terms of the Draft
Scheme, the company is expected to wipe off
its accumulated losses by 2003-2004. The
share of the State Government according to
the Draft Scheme is as follows:

(1) To agree to waive sales tax
differential for the period April, 1993 to
March, 1994.

(2) The continue charging concessional
sales tax for fuel efficient vehicles of

SML at par with other Indo-Japan

competitors for the period of

rehabilitation.

Office of the Chief  Vigilance
Commissioner

457. SHRI SATYA PRAKASH

MALAVIYA: Will the PRIME

MINISTER be pleased to state:

(a) whether it is a fact that a key post has
been lying unoccupied in the Office of the
Chief Vigilance Commissioner;

(b) if so, the reasons therefor stating the
name of the post and time since it is lying
vacant; and

(c) the steps taken/likely to be taken by
Government to fill the said post at the
earliest?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SMT.
MARGARET ALVA): (a) to (c) The post of
Central Vigilance Commissioner is lying
vacant since 3.4.1995. Matter has received
attention of Government and action has
already been initiated to fill up the post at the
earliest.

Dispute between SSIs and Exporters over
Sandalwood

458. SHRI V. HANUMANTHA
RAO: Will the Minister of INDUSTRY
be pleased to state:

(a) whether there is an on-going dispute
between  small-scale  industries  using
sandalwood dust and sandalwood and the
exporters who bought sandalwood;

[RAJYA SABHA]

to Questions 64

(b) what is the area of dispute;

(c) whether the
resolved;

same has been

(d) whether any of the sandalwood in
question is from Andhra Pradesh; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI M.
ARUNACHALAM): (a) No, Sir. The export
of sandalwood in any form, but excluding
fully finished handicrafts made of out
sandalwood products are prohibited. There
are no exporters of sandalwood.

(b) to (e) Do not arise in view of (a) above.
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